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. QFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROENI (rooms, DELHI

ORDER

In pursuance of letter no. 8802-9302/I/RR/E.OfI'£~IC/Delhi/2010 dated 29.01.2010 Of the Ld. Principal District
& Sessions Judge, Tis Hanan‘ Couns, Delhi and in super-session‘ of all earlier orders, the following olficials posted in
Record Room, Rohini Courts, Delhi are hereby designated pas Record Keeper & Asstt. Record Keeper, for the purpose of
weeding out ofmatured records and registers in addition to the regular work assigned to them, with immediate effect:-

’ S.NO. ‘ NAME & DESIGNATIQN DESIGNATED AS
l lSh. Jagdisl1Bhakuni, SJAlBranch In-charge I Record Keeper

2 Sh. Suresh Kumar, SIA Assistant Record Keeper

3 Sb. Deepak Nayyar, JA '
it .

Assistant Record Keeper " .

C 4 lMs.MonaMadan, IA Assistant; Record Keeper

5 Ms. Preeti, IA Assistant Record Keeper e
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-Copy forwarded for information and necessary action to:-
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. Ld. Principal District & Sessions Judge (I-IQs), Tis Hazaii Courts, Delhi

. Ld. Principal District & Sessions Judge (North), Rohini Courts, Delhi.

. The Officer In-Charge, Record Room (NW), Rohini Courts, Delhi.

. Ail Judicial Ofi1cer(s) (NW), Rohini Courts, Delhi.
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. The Record Oliicer, North-West, RohiniCourts\,’g:ll1i. -
The Web-site Committee, Rohini Courts/I‘is Hamri Courts, Delhi.

. Personal Ofiice of the undersigned. V
10. The Facilitation Centre, Robini Courts, Delhi.
II. The ALIO, Library Branch, Rohini Courts, DeIhi._

DISTRICT,ROHINI COURTS, DELHI

Date Oé I{ {

. The Administrative Officer (Judi), North-Wm District, Rohini Coims, Delhi.

. The Dealing Official, Server Room, Rohini Court/Tisi-Iazari Courts, Deihi. .
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I2. The Dealing Qfiicial, LAYERS seat, Rohini Courts/Tis I-Iazzlri Courts, Delhi for uploading this order on
LAYERS. - ‘

I3. The oficiaks) concerned.
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